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to the State Government by the Cen-
tra] Government 18 Rs. 62.47 lakhs

(¢) The balance amount of claim
under consideration to be reimbursed
to the State Government is R8s 2783
lakhs There 18 no delay in making the
payment
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Ascommedation te Officers
of Defemce Undertakings

188, SHRI NAWAL KISHORE
SINHA: will the Mintster of DEFEN-
CE be pleased to state

(a) whether any housing facility is
provided for junior officials of Defence
Undertakings; and

{b) 1if so, the facts thereof?

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHR1
VITHAL GADGIL) (a) and {b) Ju-
nwor officials of some of the Defence
Undertakings are provided with hous-
ing facilities The extent to which the
housing s provided varies from one
Undertaking to another

" Fifth Plan targets for Kerala

189 SHR]I C K CHANDRAPPAN:
Will the Minister of PLANNING
be pleased to state

(a) whether Government have taken
a final decision regarding Fifth Plan
targets for Kerala,

{b) what 13 Government of Kerala’s
terget for Fifth Plan 1p relation tc
the revised plan allocatiom of the
current Budget; and

(c) the reaction of Government
thereto?

THE MINISTER OF STATE IN
THE MIRISTRY OF PLANNING
(SHRI SANKAR GHOSE)' (a) to (¢)
In connection with the finalisation of
the Fifth Five Year Plan, Planning
Commission has recently concluded
discussions with al] the States and
Union Territories including Xersls. In
the Hght of these discussions, Planning
Commission has yet to take g final
view regarding the zize and content
of the Fifth Five Year Piaa of
Stated/Union Territories including that
of XKerala





